ration, inter alia, expressed serious
concern “‘at the dangerous tension
in’ the area causedf by the ex-
pansion of existing foreign bases,
-military installations, logistical supp-
1y facilities the disposition of nuclear
-weapons and weapons of mass de-
struction as well as the search for new
‘base facilities,” and warned of the
.dangers of any action that would
provide pretext for intervention or
. thepresence of great powersin the area.
“The Foreign Ministers of Non-aligned
Countriesreaffirmed their determina-
tion to work for the success of the Con-
ferenceon the Indian Ocean scheduled
to be held in Sri Lanka in
1981 to achieve the ovjectives of the
.concept of the Indian Oceanas a
Zone of Peace.

Non initiative to end
ran-Iraq war

+
6. SHRI MADHAVRAO.
‘SCINDIA : SHRI MOOL CHAND
DAGA : Will the Minister of EX-
“TERNAL AFFAIRS be pleased to
state :

(a) whether the  Non-aligned
nations at their conference recently
“held in New Delhi took the opportunity
to initiate 2 new move to bring an
-end to the Irag-Iran conflict

(b) ifso, the precise role played by
‘India in rﬁ,pect of such a move ; and

(c) the response of the two countries
involved in the conflict and of the
.conference in general thereto ?

THE MINISTER OF JUSTICE
AND COMPANY AFFAIRS (SHRI
P. SHIV SHANKAR): (a) and (b).
‘The Non-aligned Foreign Ministers’
«Conferencec onsidered issue, re-
iterated certain principles of the Non-
ﬂhﬂi Movement in this context,
.and set up a Group of four to confribute
-to'the implementation of these princi-
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played a crucial role in obtaining. the

ement of the Iragi and Iranian
delegations to 4 mutually acceptable
enunciation of  principles which
should form the basis of resolving the
on-going conflict. As a result of these
efforts, lraqandlrmalaoag:edonthe
formation of a Group of Foreign
Ministers of Cuba, India, Zambia
and the Head of the Political Depart-
ment of PLO which would exert all
possible efforts for the implementation
of the said principles.

(c¢) Iraq and Iran, as well as the
other members  attending the
(t'}aoi‘nfcrcnoe, approved the decision

en.

SHRI K.P. SINGH DEO : I
would like to congratulate the For- .
eign Minister, Mr, Narasimha Rao
on his commendable effort in facilita-
ting the adoption of a declaration
by consensus on  this very
tricky and complex matter re-
lating to foreign relations and mak-
ing the Non-aligned conference a
success. I would like to know how
have the great powers, the powers that
are interested in the Indian Ocean,
in South-East Asia and South-West
Asia, specially, the United States, the
Soviet Union, China and other power
reacted and responded to the De-
clarations at the Non-aligned Con-
ference.

SHRI P. SHIV SHANKAR :
Sir, in so far as the countries referred to
by the hon. Member are concerned,
though their clear reactions are not
yet available, we take it that their
reactions are not against the
Declaration.

SHRI K.P. SINGH DEO : I
wanted to know how they responded,
and reacted.

SHRI P. SHIV SHANKAR :
What else can Isay ? Heasked gene-
rally as to what is their reaction.

SHRI K.P. SINGH DEO : Still;
I am not uﬁaﬁed_with the answer.
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‘have started increasing their activities
int Piego Garcia and  other [‘alaees
and are building up the military
losses. I'wanted to v whether there
are countries which have responded

positively to which the Minister has -
answered.

I want to know which are the
countries who have not yet positively

responded.

SHRI P. SHIV SHANKAR :
He has now put specific question
‘with regard to Diego Garcia. We
have made a reference in the De-
<laration to maintain the Indian
Ocean as a zone of peace. It is
«obvious that some of the countries
which are involved may get slightly
irked. But, it is a question of how far
we can go towards harmonising our
positions so far as the non-aligned
countries are concerned, they have
<come 1o consensus and that
.consensus is to be found in the De-
claration itself. So far as their
apporach is concerned, it is clear
-with reference to the Indian Ocean.

SHRI K.P. SINGH DEOC
My second question is this.

MR. SPEAKER : You have not
put your second question. This is
-your second question. All right.

SHRI K.P. SINGH DEO :
In view of the fact that foreign
relations and national security are
complementary to each other, 1 would
like to know one thing Only
recently a news item a
that India has made a significant
technological advance by which
it has found strategic minerals and
metals in the form of nodules in the
sea bed within India’s economic
zone. In view of the fact that the
1971 Declaration by the non-aligned
countries to keep the Indian Ocean

political solutions the t is
taking to safeguard

interests and our national security ?

SHRI P. SHIV SHANKAR :
In so far as the technological develop-
ment for the exploitation of the miner-
als in the ocean bed is concerned, it is
a matter of great comfort that our
technology has advanced.

There are a few countries in the
world, namely, the United States,
Germany, France and Japan etc.
which have developed their technology
with reference to the exploitation of
mineral resources. So far as these
developments impinge on our country
we will safeguard our economic
interests either in the Law of the Sea
Conference or outside to the extent that
is possible. No. doubt certain deve-
lopments are taking place which might
disturb the peaceful exploitation of
the minerals in the ocean bed.
But, this need not cause concern
because the Law of the Sea Conference
is still in progress. So far as India
is concerned, it would .not leave any
stone unturned for the purpose of
protecting its economic interests within
the ocean area to which it is entitled,

SHRI P.K. KODIYAN: Sir, on
the basis or the consensus on most of
the issues which caine up for discussion
at the non-aligned Foreign Ministers
Conference, the unity and solidarity of
the non-aligned movement have main-
tain and stiengthcned. Thatis  the
reply given by the hon. Minister.
Is it not a fact that in the name of
bringing about consensus on various
issues India has not even expressed
firmly its own position on issues
like Indian Ocean, elimination of
foreign military bases in the Indian
Ocean and also on the question' of
Kampuchea ? Sir, I find in the
Draft Declaration there was specific
mention of. Diego Garcia. That
mention was deleted. There was
no mention at all in the Final Dec-
laration.

I would also like to know what
follow-up steps are being taken in
order to implement the positive deci-
sions of the Conference ? I would
particularly like to know about .the
follow-up action on the question

s
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of Indin Occan and convening
thei*Conference on Indian Ocean
to making it a peace zone ?

SHRI P. SHIV SHANKAR:
Sir, I am aware and the hon. House
may be pleased to know that it is
true that in the first Draft that was
supplied at the end of December,
1980 there was a mention of Diego
QGarcia, - 50 also in the revised Draft
that was supplied to all these nations
on grd February, 1981, Sir, these
Dra?ts were to be supplied because
we wére the host country and a
preliminary document was to be
put forth before the Non-aligned
Conference. Now, Sir, we should
not forget two things. Firstly, we
were the host country; and se-
condly, our Foreign Minister was
Chairing the Conference. So, a
consensus had to be reached amongst
all the non-aligned countries, In
this process, a little bit of give and
take is absolutely necessary. Apart
from that one thing which I might
make clear is that the Declaration
of the non-aligned countries on the
question of Indian QOcean in my
submission implicitly includes the
reference to Diego Garcia because
we have generally said what we have
to say with reference to the Indian
Ocean. To say that merely
because Diego Garcia by name
has not been mentioned we have
surrendered or given a slant to our
foreign policy would not be correct.
As F}lavc said implicitly there is a
mention, -

Even with reference to Kame-
puchea when two different groups
take diametrically  opposite ap-
proaches it becomes necessary to
evolve a consensus and we have to
remember that India was not only
the host country but our Fareign
Minister was also presiding over
the Conference. So, India ﬁas to
play a vital role, as a result of which
the position that has emerged about
"Kampuchea in our view is a satis-
factory one. So, in both these
respects it is nota question of the
ideology or the views of a particular
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country .a.lone___tb be forced ‘upon
others. Rather it is a case of con-
sensus and though the Declaration
reflects no doubt, a slighly moderate

approach nonetheless the position
is very clear.

So far as the follow-up action is
concerned, I have already replied
that with reference to resolving the
conflict between Iraq and Iran the
Foreign Ministers havé met at Gene-
va on gth and roth and on other
issues we are pursuing our efforts.

SHRI MADHAVRAO SCIN-
DIA: Sir, my question is on the
specific matter of Iran Iraq war—
Question No. 346. -~

Sir, the Islamic Conference’s ini-
tiative to end the Iran-Iraq war was
also guided by the general principles
of:

{(a) Non-acquisition of Territory
by force;

(b) Settlement of disputes by
peaceful means; and

(c) Non-interference in each
other’s internal affairs.

The Islamic Counference’s ini-
tiative then went on to enunciate a
concrete package proposal which was
rejected by Iran.

Sir, since the non-aligned jii-
tiative is also basically guided by these
three principles in what way does
India feel that the non-aligned ini-
tiative has a better chance of success
than the Islamic one had ?

SHRI P. SHIV SHANKAR: I
do not consider that the dimensions
of approach of the Islamic Con-
ference and the group of four Foreign
Ministers set up by the Non-Aligned
Conference are identical.

The Islamic Summit which was
held in Taif from January 25 to 27,
proceeded on the five clements of
a formula namely:— i .

(i) Ceasefire to be effective om

. Mar 2; ) -
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(i) Withdrawal of Iragi forces
~ “within a month thereafter;

 {iii) De-militarisation of the area
" wvacated by Iraqi forces;

(iv) Supervision of de-militarised
zone by a force to be drawn
from countries of the mem-
ber Countries of the Islamic
Conference; and

(v) Negotiations on  Iran-Iraq
Land Frontiers and SHATI-
ALARAB.

These were the five clements on
which the Islamic summit proceeded
and went ahead with the negotia-
tions. Iran rejecizd these proposals,
Of course, no grounds have been
given. But, in my submission, the
diamension of approach of the

_Islamic Svmmit Conference is
entirely different from that of the
four Foreign Ministers of non-alig-
ned countries, And, our approach is

. very clear in the Declaration itself.
Therefore, Sir, I do not think that
they are synonymous with each
other.

~ SHRI MADHAVRAO SCIN-

DIA: From certain reports, a sus-
picion existed jn the Iranian mind
that the Islamic Conference had a
slight bias in favour of Iraq. This
could have been one of the reasons
why this move failed,

However, one cannot overlook
the fact that of one of the main
grounds on which Iran re-
jected the Islamic package proposal
was that it did not name Iraq as
the Aggressor. Has there been any
evidence of Iran’s attitude softening
or mellowing in this regard?

SHRI P. SHIV SHANKAR:
The hon. Member is perhaps right
in observing that possibly because
Iraq was not branded as Aggressor,
Iran was not prepared to accept the

roposals of the Islamc Summit,
ow the question of their attitude
having - mellowed is something
which will be clear only after the
result of the exploratory meeting

on the gth and 10th of the 'Folur
Foreign Ministers in Geneva are

"known and they decide on the ap-

proach of having talks with the. offi-
cials pf the two Governments and:so ,
on, It is only then that we will be
able to know.whether there has been
any sofltening of the attitude or not.
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SHRI INDRAJIT GUPTA :
Sir, regarding this follow up action
arising out of the New Delhi Declara-
tion, at the time of the Conference it-
self it was reported that the Afghan
delegation had proposed that on the
question of Afghanistan, Afghanistan
was prepared without any conditions
to enter into direct negotiations with
Pakistan and Iran in the presence of
a representative of the United Na-
tions  Secretary-General. The
Secretary-General himself was pre-
sent during the non-aligned con-
ference fora while.So, I wantto know
from the Hon. Minister whether the
propesal of the Afghan. delegation to
Ee in conformity with the gh

ution of the Afghanistan problem
And if so, are they ptm%::g this
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madtter as far as it is mw for them
a dﬁ:o that some : up action
can be taken ?
SHRI P. SHIV SHANKAR :
Sir, my friend has posed a rather
te question. It is no doubt
true that so far as Afghanistan is con-
cemed, they said that they were
prepared to sit for the negotiations
uneondmonally Now, he would like
mc to interpret that paragraph in
the Declaratjon and to Say whether
t.e views of the Indian Govern-
ment are in accord,

SHRI INDRAHT GUPTA :
No, Idid notask that. I asked whether
that is in accord with Declaration’s
view i.e. there should be a peaceful
solution.

SHRI P. SHIV SHANKAR :
Sir, 1 take it that the Hon. Member
has carefully read the Declaration
itself. And the benefit of the
Hon. Members, I may be permitted
to read that Paragraph which
deals with the situation in i
tan. Iwillread Paragraph 82 :

“The Ministers noted with grave
concern the situation in Southe
‘'west Asia and agreed. ..

SOME HON. MEMBERS
It is well-known.

SHRI P. SHIV SHANKAR :
If it is well-known, I leave the in-
terpretation to the Honble Members
col .

SHRI INDRAJIT GUPTA :
What about follow up action ?

SHRI P. SHIV SHANKAR :
Follow up action will certainly be
in terms of the Declaration that has
already been issued.

SHRI EDUARDO FAREIRO :

Mr. § , Sir, so far as the matters
like Afghanistan are
they are important, hut

thcy are rather bung wcr-ph

Wm mmm
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is a very important audvntalasput.
which ‘concerns the Non-aligned

Movement, which so far, except, at
Non-aligned Conference, did not-
receive that much of importance
and that is the economic condition.
of the non countries ~ consi-
dered as a whole. Now Sir these:
poor economic conditions are
glctt;:sultofthc fam;reoftth .
outh dialogue. of non-coopera-
tion of the Western countries. In
these circumstances, the South-
South dialogue, the greatest coopera-
tion between the non-aligned coun-
tries should be there. Now, will
the Government, which is really
the leader of the Non-aligned
Movement, give greater = impor-
tance to the economic cooperation
between the countries.

SHRI P. SHIV SHANKAR :
Sir, I may not subscribe to the view
of the hon. Member that the non-

Conference has ovcr-p]ayed
the issue of Kampuchea or
nistan. While I respect the view ol"
the hon. Member, I also respect-
fully beg to dlsagrce with him. So-
far as the question of the non-aligned
countries entering into m:gotmnom
with reference to economic co-
operation for development is con-
cerned the Declaration already
makes a mention about jt and so far
as India is concerned, we welcome
the Declaration.

SHRI CHINTAMANI PANI-
GRAHIf :thGovcmmcmdevh;ipmtakm
note o e serious ents
in the Indian Ocean region and also
in Afghanistan and other areas.
After the non-aligned  Conference,
it is a fact that the Naval presence
of almost all the big powers in the
Indian Ocean has increased and
they are impr the naval base
in Diego Garcia for the B-52 bombers.
and even trying to get naval bassin
Sri  Lanka and Bangladesh.
And again in another two months,
time Pakistan is going to have a
nuclear explon?:ch Well, all these

Wi are
S i ey i



have increased tension in this area.
May Iknowwhether the Government
has taken mnote of the . new deve-
lopments ?

SHRI P. SHIV SHANKAR :
Sir, the Government is aware of
the developments that are taking
place all around and the Government
being seized of the situation, would
not like to act in a manner where
these sensitive issues could create
complications. The hon. Member
is aware that with reference to the
resolution of the United Nations
in 1971 re ing the Indian Ocean
being m a zone of , We are
expecting a meeting where the Uni-
ted States might also be present in
Sri  Lanka.

Thus, so far as we are concerned,
we are aljve to the s'tuation. We
would not like to interfere in sensi-
tive matters. But in this matter
we are grappling with the situation.

SHRI ATAL BIHARI VAJ-
PAYEE : We have to judge every
issue on merit. Have we informed
our Iraqi friends at any stage
that we do not a of their mi-
litary action against Iran and that
they should withdraw from the Ira-
nian  territories without any con-
dition ?

SHRI P. SHIV SHANKAR :
The hon. Member who has had
greater cx)i)eﬁemeof Foreign Affairs
than myself would bear with me
when I say that it would not be fair
for a non-aligned country like ours
to specifically say so to a particular

country to which we are

for the purpose of iati w:g
a view to cvolve a and to
go on branding it as an aggressor.
It would not be a proper approach.

SHRI ATAL BEHARI VAJ-
PAYEE : The hon. Minister did
not understand my question. I
did not want India to take a i
position. I wanted to know whether

any private talk. . . (Interruptions)

MR. SPEAKER : Now, the’

SHRI ATAL BEHARI VAJ-
PAYEE : Let himsayit in a diplo-
matic manner. (i ons) 1
understand  his difficulty. He is the
Minister for Law, Justice and Com-
pany Affairs, not Foreign Affairs.
(Interruptions)

SHRI SATYASADHAN CHA-
KRABORTY : Sir, inview of the
declaration of the non-aligned Con-
ference, the non-aligned nations were-
against any interference in the
internal affairs, directly or indirectly,
of any nation. Has the Govern-
ment of India taken note of the-
recent declaration of the Reagan.
Administration that they would arm
the Afghan guerillas and send them
inside Afghanistan ? Now, they have
taken a public stand and are openly
saying that the guerillas are operating:
in Afghan borders with the help.
of America. Has the Government
of India taken not of this and what-
is tt}llues reaction of the Government
to thi

SHRI P. SHIV SHANKAR :
The hon. Member has very correctly-
observed that our policy upholds the-
principles of non-intervention and
non-interference. While we take nore:
of what others say, we will stand by
our principles.

WRITTEN ANSWERS TO
QUESTIONS

Reconstruction of Cuttack:
Station
*330. SHRT A.C. DAS : Wilk

the Minister of RAILWAYS be
pleased to state :

(a) whether his Ministry has a
g:poml for the reconstruction. of”

ttack Railway Station during
1981-82.

(b) whether his Ministry bas also.
is;ngroposal to construct an over-

idge at the level crossing of this.
station ; and '

(c) if so, the progress made so
far and the details thereof 2





